F. No. 15-11/CESTAT/CPIO/ND/2020
® Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-11/2020

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Shri/Smt. Vishesh Vashistha,
(No.DOREV/R/T/20/00431/2 dated 11.03.2020 and No.DOREV/R/T/20/00435/2
dated 12.03.2020) received from U.S./CPIO Ministry of finance Department of
Revenue in this office on 28.05.2020, under RTI Act 2005, the information
received from Admnistration containing 01 page 1s enclosed herewith for
your reference please.

Therefore, you are requested to please acknowledge the receipt and
deposit Rs NIL (@ 2/- per page) to this Tribunal by cash or DD in favour of
Accounts Officer, CESTAT, New Delhi.

Note:

1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,
CPIOs are nominated at all outer benches separately.

2. If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New Delhi.

CESTAT, New Delh
Dated:11.06.2020

To,

Sh,Vishesh Vashistha,
176 ddibba gali, Pin:-204101

Copy to: Sh.Bhowmick,
U.S.to the Govt. of India
M/o Finance, D /o Revenue,
North Block, New Delhi-110004.
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F. No. 33/RTI/Misc./CESTAT-ND/Admn.2016 - Vol Il
draae 3eTE o UA daT w arfiey srfd, afin gve -3, weger, 7 el 66
CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Dethi — 110 066

Dated: 5.6.2020
L.D. No. 15-11/2020

ADMINISTRATION SECTION

Sub: Information sought under Right to Information Act, 2005

With reference to the RT1 application received from Sh. Vishesh Vashishtha
vide Ref. (F. No. DOREV/R/T/20/00431/2 dated 11.3.2020) received by transfer from
Under Secretary Ad.1C letter dated 4.6.2020 in CPIO ID. No. 15-11/2020
(CESTAT), the information sought by the applicant under RTI Act 2005.

In this regard, the point-wise replies are as under:-

Pointl- Lunch time in CESTAT is observed from 1:30pm to 2:00 pm.

Point 2 to 14- Does not pertain to CESTAT.

—
%,;-V

(Assistant Registrar)
CESTAT New Delhi

To
CP10/Accounts Officer, CESTAT, New Delhi






F. No. 15-11/CESTAT/CPIO-ND/2020
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-11/2020

Subject: Information sought under RTI Act, 2005,
Sir/Madam,

Please refer to RTI application of Shri/Smt Vishesh Vashistha,
(No.DOREV/R/T/20/00431/2 dated 11.03.2020 and No.DOREV/R/T/20/00435/2
dated 12.03.2020) received from U.S./CPIO Ministry of finance Department of
Revenue in this office on 28.05.2020, under RTI Act 2005 (copy enclosed) wherein
certain information is sought as mentioned therein is related to your section.

Therefore, in terms of the provisions of Section 6(3) & S(4) read with Section
S5(5) of RTI Act 2005 the RTI application CPIO ID No. 15-1 1/2020 (CESTAT) is
forwarded herewith to you as CPIO under section 5(4), with request to provide the
correct and Para wise information/inspection on or before 15.06.2020 directly to the
applicant as permissible under the RTI Act & DOP & T. O.Ms within the stipulated
time, failing which, as CPIO under section 5(4), you will be responsible for
delay/denial and penalty if any, under section 20 of RTI Act. Further requested to
follow OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M.
No. 1/18/2011-IR dated 16.09.2011.

Note:-

1. If the information is not available with your section and you, if have
knowledge, please reply from where it may be retrieved, without delay within 05
days.

2. RTI application’s replies which are related to outer benches may be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately.

3. Provide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made there under, under intimation to the undersigned.

Encl: As above. '
oﬂéf

For Compliance to:
1. Asstt. Registrar (Admn.Section)

Copy to: {For Information)

7 b<
1. Sh.Vishesh Vashistha, ’
176 ddibba gali, Pin:-204101

2. Sh.Bhowmick,
U.S.to the Govt. of India .
M/o Finance, D/o Revenue, : A
North Block, New Delhi-110004. <1 ('/
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RTI MATTER

F. No.R.20011/75/2020-AD.1C(CESTAT)
Government of India
Ministry of Finance

Department of Revenue
& ¥ ok

New Delhi, 20" March,2020

To
\,?he/CPIO

CESTAT, West Block No.2
R.K Puram, New Delhi-66

Subject: - Transfer of RTi application u/s 6{3) of the RTI Act-reg.
Sir,

| am to refer to RTI applications No. DOREV/R/T/20/00431/2 dated 11.03.2020 and
DOREV/R/T/20/00435/2 dated 12.03.2020 filed by Sh. Vishesh Vashistha. The same are

transferred under section 6(3) of the RTI Act for providing the requisite information directiy
to the applicant in terms of the provision of the RTI Act-2005, under intimation to this office.

W YgUr Faithfully

(S, owr;uick)
Under Secretary to the Government of india/CPIO
Teie:23095365

“0\% Copy to: Sh. Vishesh Vashistha, 176 dibba gali, Pin : 204101. : For Information
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Z https://rtion]inc.gov.in/R'I‘IMIS/CPIO/RTIDetails.php?rcgi:t vV]

chmtratmn Number DOREV/R/T/20/00431/2

mﬁﬂaﬂmm

RTI REQUEST DETAILS (IRE3MTE 3Ry ﬁ?ﬂ'ﬂh

Date of Receipt

Ty Y ardte) -

11/03/2020

Transferred pmm (ﬁ Department of Revenue on 12/03/2020 With Reference Numbcr

DOREV/R/T/20/00431

. . .
Remarks(ﬁ'UTUﬂ) :

Type of Receipt (341G BT
UDIR) :

Name (TH) :
Address (UdT) :
State (YXToY) :

Phone Number (Vﬂ:l' qa) :

Email-ID (§Ad-3msdh)
Status (@Tﬁ)(lluralm rban)

Electronically Transferred
from Other Public
Authority

vishesh vashistha

176 dibba gali, Pi._l1:20.4101
Uttar Pradesh |
191 —8006300066

U rban

Requester Letter Details not provided

Number(fag® a1 JwEm)
s Requester Below Poverty
Line ? (T 3fTaga Tdla
T g @ %‘?) :

No

0 (Received by
Amount Paid (?TfQTZﬁT Department of Financial

YIRITA) ¢ Services) (original

recipicnt)

Does it concern the life or No(Normal)
Liberty of a Person?

@ ag fed affa &
S+ SYar WaTdar @
WEfa gy

RTI pertaining to Lunch timing etc.

Language of Inglish

Request (GIﬂ?-I?I
ot HTH]) :

Gender (fﬁ'ﬂ) :

Country (a'QT) :
Mobile Number

dehl%lha vmhcsh@gma}l com

Education Status ;
Letter Date :

Citizenship Status

QIUIEET))!

Mode of Payment

(YT &1 §R)

Request Pertains to

o PR

Pleasc provide following information---

Information Sought 1. Tunch timing in finance ministry offices.

(SITHTS 7ivth:

2. Lunch timing in RBI head office/ Regional offices.

e AT

S

’s;n,koﬂ""\ }C“

Male

India

+91-8006300066

Graduate
Details not

provided

Indian

Payment Gateway |

S.Bhomick
US(AD.IC)

WY J‘( ﬁg«d‘“ M

\»&

13-03- 202%’5\ 0



RTI Details https://rtion[ine.gov.in/RTIMIS/CPIO/RTIDetalls.‘_

3. Lunch timing for Public Sector Banks Regional offices/ brancw.
4. Does the number of employees effect the lunch timings in the PSB,
5. Lunch timing for Private banks Regional offices/ branches.

6. Lunch timing for PSU insurance co Regional offices/ Branches.

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. If no then how IBA is dealing with banks unions for bank
employee wage revision.

If yes then when it was formed and what is its duties and
responsibilities towards the nation other than bank employee wage
I'CV1SIOIN.

9. What are the reason due to which bank employees wage settlement |
i1s pending since 01.11.2017. ‘
Why not salary of Bank employees is linked to Central Pay
Commision.

10.What is the transaction limit in cash / transfer in general saving
account and in PMJDY savings account per day /per montly/ per year.

1. How much funds central finance ministry / treasury had provided
to different state government after June 2014 to give debt waiver in
agriculture loans announced in state election by political parties.

12. How much funds various state finance ministry / state treasury
had provided to different state government after June 2014 to give
debt waiver in agriculture Joans announced in state election by
political parties.

13. Is there any RBI report which states that agriculture debt waiver
should be done or not to be done.

14. What action can any bank employee take
If any fake complaint registered by customer against him

Please provide following information---
I. Lunch timing in finance ministry offices,
Original RTT Text (¢l 2. Lunch timing in RBI head office/ Regional offices.
HRTeE ure):

3. Lunch timing for Public Sector Banks Regional offices/ branches.

4. Does the number of employees effect the lunch timings in the PSB,

oif 3 13-03-2020, 11:04



https://rtionline.gov.in/RTIMIS/CPIO/RTIDetails phpTreg=tpvV |

5. Lunch timing for Privatc banks Regional offices/ branches.
6. Lunch timing for PSU insurance co Regional offices/ Branches.

7.1s Indian Bank Association (IBA) government body under the
finance ministry.

8. If no then how IBA is dealing with banks unions for bank
employec wage rcvision.

I[yes then when it was formed and what is its duties and
responsibilitics towards the nation other than bank employee wage
revision.

9. What arc the reason due to which bank employecs wage settlement
is pending since 01.11.2017.

Why not salary of Bank employces is linked to Central Pay
Commision.

10.What is the transaction limit in cash / transfer in gencral saving
account and in PMIDY savings account per day /per month/ per ycar.

11. How much funds central finance ministry / treasury had provided
to different state government after June 2014 to give debt waiver in
agriculture loans announced in state election by political parties.

12. How much funds various state finance ministry / state treasury
had provided to different state government aficr June 2014 to give
debt waiver in agriculture loans announced in state clection by
political parties.

13. Is there any RBI report which states that agriculture debt waiver
should be donc or not to be done.

14, What action can any bank employce take
If any fake complaint registered by customer against him

Print Save  Close

13-03-2020, 11:04
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R1T Details 2 (w3l rese htips://rtionline.gov.in/RTIMIS/CPIO/RTIDetails php?reg=CZ1Q
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RTI REQUEST DETAILS (AREI3TS Y faawom

a Registration Number DOREV/R/T/20/00435/2 Date of Receipt 12/03/202
(USTuT W) : e @ arlE) :
Transferred From (ﬁ Department of Revenue on 12/03/2020 With Reference Number

RITATafE): DOREV/RIT20/00435

frugufy Please provide following information--- 1. Lunch timing in
Remarks " finance ministry offices.

ot sl ETS s e
USR) : Authority & UTHT) :
Name (ATH) ; vishesh vashistha Gender (ﬁ.m) . Male
Address (TdT) : 176 dibba gaii, Pin:204101
State (YTSY) : Utfar Pradesh Country (a-;m . India
+91-8006300066 Mobile Number +91-8006300066

Phone Number ('Q'ﬁ':f d) : (Iﬂa'lgﬁ:ﬁ?) :

Email-1D ('{ﬂﬁ.a«lﬁ?ﬂ) : vashistha.vishesh@gmail.com

Status (@Jﬁ)(RnraUUrban? Urban Education Status : Graduate

Requester Letter Details not provided Letter Date Details not
. v ate ; .
Number(Fag® Uz H8@01) : provided
Is Requester Below Poverty No Indian

Line ? (3T 3MTdad T8id! Citizenship Status
@A BreY) (TR

0 (Recerved iy Payment Gateway
Amount Paid (?TﬁTa)—l' Pepartment of Financial Mode of Payment

YITATH) :  Serviees) (original (HITdTH T UPR)

recipient)

Does it concern the life or No(Normal) S.Bhomick
Liberty of a Person? Request Pertains to US(AD.IC)

@ uE st afd & Ry Frafefea
Sl sryar TadAar 3 e ) :
el 82) :

Pleasc provide following information---

Information Sought

(STHY At

1. Lunch timing in finance ministry offices.

2. Lunch timing in RBI head office/ Regional offices.

AC < \%\vo
lof3 oy \(S’ /g‘d" \ 13-03-2020, 11:(
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RTI Details https://rtionlinc.gov.in/R’l’IMlS/CP!O/’R’I‘IDetai]s.php?reg:—'CZlQ

4. Docs the number of employecs effect the lunch timings in the PS

5. Lunch timing for Private banks Regional offices/ branches,
6. Lunch timing for PSU insurance co Regional offices/ Branches,

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. I no then how IBA is dealing with banks unions for bank
employec wage revision.

[f yes then when it was formed and what is its dutics and
responsibilities towards the nation other than bank employee wage
revision.

9. What arc the reason due to which bank employees wage settlement
is pending since 01.11.2017.

Why not salary of Bank cmployecs is linked to Central Pay
Commision.

10.What is the transaction limit in cash / transfer in gencral saving
account and in PMJIDY savings account per day /per month/ per year.

11. How much funds central finance ministry / treasury had provided
to diffcrent state government after Junc 2014 to give debt waiver in
agriculture loans announced in state election by political parties,

12. How much funds various staic finance ministry / state treasury
had provided to different state government after June 2014 to give
debt waiver in agriculture loans announced in state election by
political parties.

13. Is there any RBI report which states that agriculture debt waiver
should be done or not to be done.

14. What action can any bank employec take
If any fake complaint registered by customer against him

Print Save Close

of 3 13-03-2020. 11.0






RTI MATTER

v . e
%I, H./F.No.R-20011/59/2020-CA Cell @

HRT AIFR/Government of India
f AT/ Ministry of Finance
TSEq fAUTIT/Department of Revenue
WaTH WS Ad/Competent Authority Cell

T TITIT

North Block, New Delhi
Dated May, 2020

To
. The CPIO,0/0 Competent Authority& Administrator, Delhi.

. The CPIO,0/0 Competent Authority& Administrator, Mumbai. M i

w N

. The CPI0,0/0 Competent Authority& Administrator, Chennai.

. The CPIO,0/0 Competent Authority& Administrator, Kolkata.

. The CPIO, Appellate Tribunal, New Delhi.

6. The CPIO, ITSC, New Delhi AP
7. The CPIO, C&CESC, New Delhi }q'\x’\

8. The CPIO, AAR, New Delhi

9. TheCPIO, CESTAT, New Delhi

Ul

Subject:-Transfer of two online RTI Applications {reg no. DOREV/R/T/20/00491/2 &
DOREV/R/T/20/00492/2) dated 23.03.2020 of Sh. Vishesh Vashistha, Uttar
Pradesh under the RTI Act, 2005- reg

Sir,

Please find enclosed a copy of two online RTI applications dated 23.03.2020 of Sh.
Vishesh Vashistha, Uttar Pradesh received on 30.04.2020.

2. Since the subject matter in the RTI applicationsdated 23.03.2020 pertains to your
office, the RTI applications are transferred under section 6(3) of the RT! Act, 2005. You are
requested to send the reply directly to the applicant and a copy of the same may also be
endorsed to this cell for information.

Encl: As above
Your

Under Secretary & CPIO (AD.1C Branch)
Tel.N0.23095369






11 Details

Registration Number

(USIHROT &) :

hitps://irtionline.gov.in/RTIMIS/CPIO/RTIDetails.php?reg=8 AR H.

DOREV/R/1/20/00492/2 [
Harfz

RTI REQUEST DETAILS (31318 Sy faawom) @

Date of Receipt 23/03/2020

e &1 adie)

Transferred From (@ Department of Revenue on 21/04/2020 With Reference Number -

Q’Zﬂ?l'aﬁ?f)
Remarks(ﬁ'm'uﬂ) :
Type of Receipt G@E Cal
HPIR) :

Name (:ﬂ'q') :

Address (UdT) :

State (RTSY) :

Phone Number ('F’FT qav)

Email-ID (§A-ATSS1) :
Status (@Jﬁﬂ(Rnral/Urban)

Requester Letter

Number(FI3g® 9 €& :

Is Requester Below Poverty

Line ? (3471 3Mdg® T
@R erdn:

Amount Paid mliﬂ ol

Does it coneern the life or
Liberty of a Person?

(&1 g it aafaq &
S 3yar Waaar
Hafira gy :

Information Sought

(IS Titfh):

Original RTT Text ({&T
JMRETITS UTS):

f 2

DOREV/R/T/20/00492

For point no 1,11and 12

Electronically Transferred
from Other Public
Authority

vishesh vashistha

176 dibba gali, Pin:204i01 ”
Uttar Pradesh
+91-80063000606

vashistha.vishesh@gmail.com

Urban
Details not provided

No

0 (Received by
Department of Financial
Services) (original
recipient)

No(Normal)

Request Pertains to

Language of English
Request (

1 UTH)
Gender (|ﬁ1|) . Male

India

Country (’a'QT) :
Mobile Number +9]1-8006300066

Graduate
Education Status : racu

Details not

Letter Date : provided

Indi
Citizenship Status

GIMIEE )

Payment Gateway
Mode of Payment

(YT 6T IFR)

S.Bhomick
US(AD.IC)

gy Ffefaa

Point No. |

wERE ) :

Please provide following information---

1. Lunch timing in finance ministry offices.

'Lo\"* Go

30-04-2020, 15:44

)

W



KT Details https://rtionline. gov.in/RTIMIS/CPIQ/RTIDetails.php?reg =8/
&

2. Lunch timing in RB! head office/ Regional offices. 9

3. Lunch timing for Public Sector Banks Regional offices/ branches.
4. Does the number of employees effect the lunch timings in the PSB.
5. Lunch timing for Private banks Regional offices/ branches.

6. Lunch timing for PSU insurance co Regional offices/ Branches.

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. I{ no then how IBA is dealing with banks unions for bank
employee wage revision.

If yes then when it was formed and what is its duties and
responsibilities towards the nation other than bank employee wage
revision.

9. What are the reason due to which bank employees wage settlement
is pending since 01.11.2017. :
Why not salary of Bank employees is linked to Central Pay
Commision.

10.What 1s the transaction limit in cash / transfer in general saving
account and in PMJDY savings account per day /per month/ per year.

11. How much funds central finance ministry / treasury had provided
to different state government afier June 2014 to give debt waiver in
agriculture loans announced in siate election by political parties.

12, How much funds various state finance ministry / state treasury
had provided to different state government after June 2014 to give
debt waiver in agriculture loans announced in state election by
political parties,

13. Is there any RBI report which states that agriculture debt waiver
should be done or not to be done.

14. What action can any bank employee take
If any fake complaint registered by customer against him

Print Save  Close

2of2 30-04-2020, |



5/11/2020

. »
N
.

Q Registration No. :

Transferred Fronu :
Remarks :
Type of Receipt :

Name :
Address :

State :
Phone No. :
Email :

Status(Rural/Urban) :

Letter No. :

Is Requester Below
Poverty Line ? :

Amount Paid :

Does it concern the life or

Liberty of a Person ? :
Information Sought :

Original RTI Text :

RTI Detatils

RTI REQUEST DETAILS
DOREV/RT20/00491/2

ate of
Receipt :

23/03/2020

Departinent of Revenue on 21/04/2020 With Reference Number

DOREV/RT20/00491
Ponir ne 1,11 and {2

Elccuonically Transterred from Other Public
Authority

vishesh vashistha
176 dibba gali, Pin: 204101
Uttar 'radesh

+91-8006300066

vashistha.vishesh{ggmail.com

Urban

Details not provided

Nuo

O (RTT fee 15 received by Department of
Financial Services (original recipient). .) B

No({Normal)

Point No. |

Please provide following information---

1. Lunch timing in finance ministry offices.

1

(%]

Language of

Request :
Gender :

Country :

Mobile No. :

Education

Status :
Letter Date
Citizenship

Status

Mode of
Payment

Request

Pertains to ;

. Lunch timing in RBI head office/ Regional offices.

: provided

English

Male

India

+91-
8006300066 |

(-}ff;iéivuate
betails not
Indian
Payment

Gateway

S.Bhomick
US(AD.IC)

_Lunch timing {or Public Sector Banks Regional offices/ branches.

4. Docs the number of employees effect the lunch timings in the PSB.

A

. Lunch timing for Private banks Regional offices/ branches.

6. Lunch timing for PSU insurance co Regional offices/ Branches.

7. 1s lndian Bank Association (IBA) government body under the finance

MINIsy,

8 17 no then how IBA is dealing with banks unions for bank employee wage

revision

If ves then when it was formed and what is its duties and responsibilities
towards the nation other than bank employee wage revision.

hitos:/irtiontine.aov.iRTIMISINODAL/RTIDatails. php?reg=olpNFrzwJkHE6 OvaaLKh44hMIdL GLjpXvafT71 iHssn4 %30

112
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RTI Details

9. What are the reason due to which bank employees wage settlement is -
pending simnee 01112017,
Why not salary of Bank employees is linked to Central Pay Commision‘

{0.Whal is the transaction limit in cash / transfer in general saving account
and in PMIDY savings account per day /per month/ per year.

L Hlow much funds central finance ministry / treasury had provided to
different state government after June 2014 to give debt waiver in agriculture
loans announced in state election by political parties.

{2, Hlow much funds various state finance ministry / state treasury had
provided o different state government after June 2014 to give debt waiver
in agriculture loans announced in state election by political parties.

13, Is there any RBI report which states that agriculture debt waiver should
be done or not o be done.

14, What action can any bank employee take
If any fake complaint registered by customer against him

Print .. Save . Close s
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a RTI MATTER

F. No.R.20011/75/2020—AD.1E(CESTAT)
Government of India
Ministry of Finance

Department of Revenue
* gk

New Delhi, 20t March,2020
To

The CPI1O
CESTAT, West Rlock No.2
R.K Puram, New Delhi-66

Subject: - Transfer of RTI application u/s 6(3) of the RT! Act-reg.
Sir,

| am to refer to RTI applications No. DOREV/R/T/20/00431/2 dated 11.03.2020 and
DOREV/R/T/20/00435/2 dated 12.03.2020 filed by Sh. Vishesh Vashistha. The same are
transferred under section 6{3) of the RT! Act for providing the requisite information directly

bv to the applicant in terms of the provision of the RTI Act-2005, under intimation to this office.

Under Secretary to the Government of India/CPIO
Tele:23095369

Copy to: Sh. Vishesh Vashistha, 176 dibba gali, Pin : 204101.: For information

R
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@ RTI REQUEST DETAILS (3RS A-R1e fawom
Registration Number DOREV/R/T/20/00431/2 Date of Receipt 11/03/2020
(ST 0T &) : ifer &t arfig) -
Transferred From (ﬁ Department of Revenue on 12/03/2020 With Reference Number : |
Wdﬁa) DOREV/R/T/20/0043 ]

Remarks(fémvﬂ) RTI pertaining to Lunch tunmg etc.

Type of Receipt (Y1 BT ?rf;tlggi?ll% bl; 1iznbfcrrcd ceq lllcasltlgz;?%;{g IR nghsh
PR : Authorlty 2} T |
Name (TH) : VIshebh vashlqlha 7 Gender (I .; Male I
| .“”A:d(li.l".e.ss(qm); 76 dibba gali, Pin: 204101 ” - ‘
State (TIFQ) ;.. .Utlar Pradesh Country (%W) . India i
| 191-8006300066 Mobile Number 191-8006300066

| Phone Number(cﬁ;l:i qHaR) n f . ]
ma:l 1D ('éﬁa G{T'Qc?ﬂ) : VﬂShlS‘Lhd vishesh@gmail.com

U b raduate
Status (ﬁilﬁl)(Rural/Urb'm) rban Education Status - Graduate

Requester Letter Details not provided _ Details not
Letter Date :

Number(ﬁaﬁiﬁtﬁf JE) : provided

Is Requester Below Poverty No Citizenship Status Indian

Line ? (&RIT 3Tdga Wit
A Rw. (TR

0 (Reccived by Payment Gatcway
Amount Paid RTRI®T Department of Financial Mode of Payment
YITATH) : Services) (original (YITdTH &1 YD)

recipient)

Does it concern the life or No(Normatl) S.Bhomick
Liberty of a Person? Request Pertains to US(AD.IC)

@1 O et aafda & (SY
Wit Srudr @ 9@ Hefa @) :

Please provide following mformation---

Information Sought 1. Lunch timing in finance ministry oflices. |

2, Lunch timing in RBI head office/ Regional offices.

™Y u\( ﬂl;{d'“&/‘
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RTT Details mtps://rtionIine.gov.in/RTIMIS/C‘PIO/RTIDetalIs.*p_l;p".‘rggﬂy;

3. Lunch timing for Public Sector Banks Regional offices/ brancig.
4. Does the number of employees effect the lunch timings in the PSB. _}E
5. Lunch timing for Private banks Regional offices/ branches.

6. Lunch timing for PSU insurance co Regional offices/ Branches.

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. If no then how IBA is dealing with banks unions for bank
employee wage revision. i
If yes then when it was formed and what is its duties and |
responsibiiities towards the nation other than bank employee wage J
revision. |

9. What are the reason due 1o which bank employees wage settlement

is pending since 01.11.2017.
Why not salary of Bank employees is linked to Central Pay

Commision.

10.What is the transaction limit in cash / transfer in general saving j
account and in PMJDY savings account per day /per month/ per year.

11. How much funds central finance ministry / treasury had provided :
to ditferent state government after June 2014 to give debt waiver in ;
agriculture loans announced in state election by political parties.

12. How much [unds various state finance ministry / state treasury
had provided 1o different state government alter June 2014 to give
debt waiver in agriculture loans announiced in state election by
political parties.

13. Is there any RBI report which states that agriculture debt waiver |
should be done or not to be done. ;

14. What action can any bank employee take
If any fake complaint registered by customer against him

Please provide following information--- :
I. Lunch timing in finance ministry offices.

Original RTT Text (%1 2. Lunch timing in RBI head office/ Regional offices,

3. Lunch timing for Public Sector Banks Regional offices/ branches. ‘
l

4. Does the number of employees effect the lunch timings in the PSB. |

of 3 13-03-2020, 11:04
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hitps://riionline. gov.in/RTIMIS/CPIO/RTIDetails. php?reg=tpvV

5. Lunch timing for Private banks Regional offices/ branches.
6. Lunch timing for PSU insurance co Regional offices/ Branches. .

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. If no then how IBA is dealing with banks unions for bank
employec wage revision. :
If yes then when it was formed and what is its duties and {‘
responsibilities towards the nation other than bank employee wage
revision.

9. What are the recason due to which bank employecs wage settlement
is pending since 01.11.2017.
Why not salary of Bank employees is linked to Central Pay

Commision.

10.What is the transaction limit in cash / transfer in general saving |
account and in PMJDY savings account per day /per month/ per year. |

11. How much funds central finance ministry / treasury had provided
to different state government afier June 2014 to give debt waiver in
agriculture loans announced in state election by political parties.

12. How much funds various state finance ministry / state treasury
had provided to dilferent state government after June 2014 to give
debt waiver in agriculiure loans announced in state clection by
political parties.

13. Is there any RBI report which states that agriculture debt waiver

should be done or not to be done. i

14. What action can any bank employee take
If any fake complaint registered by customer against him |

Print | Save  Close :
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RTT Details htips://rtionline.gov.in/RTIMIS/CPIO/RTIDetails.phpZreg=CZ(

RTI REQUEST DETAILS (3MRET3MTg 1Y faavon

®
Registration Number DORIEV/R/T/20/00435/2 Date of Receipt 12/03/2020
(GSTTBRUT H@AT) : it #t ardi) -
Transferred From (ﬂ Department of Revenue on 12/03/2020 With Reference Number :
Wiﬁﬁﬁ) . DOREV/R/T/20/00435
fruguft Please provide following information--- I. Lunch timing in
Remarks( * finance ministry offices. :
i . A Elcctronically Transferred Language of English
lype of RCCClpt T from Other Public I{cquest (Gﬁﬁﬂ
m ¢ Authority 'a.ﬁ' 'I-TTEH) .
Name (FITH) : vishesh vashistha Gender (feifT) : Male
Address (4dT) : 176 dibba pali, Pin:20410]
State (QTGT) . Uttar Pradesh Country (a-QT) . India
. 1+91-8006300066 Mobile Number 4-91-8006300066
Phone Number (TT’QF'T Ha) : (Fﬁﬂ'l'gﬂ' Fav) - !
Email-I1D (gﬁ?[.sﬂgﬁ) . vashistha.vishesh@gmail.com
Status (@Iﬁ)(llural/Urban? Urban Education Status : Graduate
Requester Letter Details not provided Letter Date Details not
r : .
Number(ﬁaﬁ T H8N) : provided
IsR Below Poverty N Indi
Is Requester Below Poverty No Citizenship Status ndian

Linc?(ﬂquﬂﬂiﬂ
YRR #18Y) (TR

0 (Received by Payment Gateway °
Amount Paid ('\'TQT?FI' Department of Financial Mode of Payment
HITAT) - Services) (original (YITATH BT UPIR)
recipient)
Does it concern the life or No(Normal) S.Bhomick
Liberty of a Person? Request Pertains to US(AD.IC)

@ g feftafea s (a{:ﬁruﬁmf%@a
Sftast sruar wadIar @ Heafla 8) :
ddfa g

Please provide following information---
Information Sought I. Lunch timing in finance minisiry offices.

mﬁﬂﬁﬁ)

2. Lunch timing in RBI head office/ Regional offices.

\Q,\ \V’)/
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RT1 Details https://rtionline.gov.in/RTIMIS/CPIO/RTDetails.php?reg=C7ZtQ

3. Lunch timing for Public Sector Banks Regional offices/ branches.

4. Docs the number of employees effect the lunch timings in the PSB.
5. Lunch timing for Private banks Regional offices/ branches.

6. Lunch timing [or PSU insurance co Regional offices/ Branches.

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. If no then how IBA is dealing with banks unions for bank
employee wage revision.

If yes then when it was formed and what is its duties and
responsibilities towards the nation other than bank employee wage
revision.

9. What are the reasen due to which bank employees wage settlement
is pending since 01.11.2017.

Why not salary of Bank employees is linked to Central Pay
Commision.

10.What is the transaction limit in cash / transfer in general saving
account and in PMJIDY savings account per day /per month/ per year.

11. How much funds central finance ministry / treasury had provided
1o different state government afier June 2014 to give debt waiver in
agriculture loans announced in state election by political parties.

12. How much funds various state finance ministry / state treasury
had provided to different state government after June 2014 to give
debt watver in agriculture loans announced in state election by
political parties.

13. Is there any RBI report which states that agriculture debt waiver
should be done or not to be done.

14, What action can any bank employee take
If any fake complaint registered by customer against him

Pleasc provide following information---
1. Lunch timing in finance ministry offices.
Original RTI Text (&1
qTo): 2. Lunch timing in RBI head office/ Regional offices.

3. Lunch timing for Public Sector Banks Regional offices/ branches.

3 13-03-2020, 11:0



RTI Details . https://rtionline. gov.in/RTIMIS/C PIO/RTIDelails.ph/pilreg=CZU

R
4. Does the number of employces effect the lunch timings in the PSB.
e 5. Lunch timing for Private banks Regional offices/ branches.
6. Lunch timing for PSU insurance co Regional offices/ Branches.

7. Is Indian Bank Association (IBA) government body under the
finance ministry.

8. If no then how IBA is dealing with banks unions for bank
cmployee wage revision.

If yes then when it was formed and what is its duties and
responsibilities towards the nation other than bank employee wage
revision,

9. What are the rcason due to which bank employees wage settlement
is pending since 01.11.2017.

Why not salary of Bank employees is linked to Central Pay
Commiston,

10.What is the transaction limit in cash / transfer in general saving
account and in PMIDY savings account per day /per month/ per year.

1. How much funds central finance ministry / treasury had provided
to different state government after June 2014 to give debt waiver in
agriculture loans announced in state election by political parties.

12. How much funds various state finance ministry / state treasury
had provided to different state government after June 2014 to give
debt watver in agriculture loans announced in state election by
political parties.

13. Is there any RBI report which states that agriculture debt waiver
should be done or not to be done.

14. What action can any bank employee take
If any fake complaint registered by customer against him

Print = Save Close
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